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CURRENT YEAR WITNESSING SEA LEVELS REACHING RECORD HIGHS

Global warming turned 2022 into
a 'chronicle of climate chaos'

This year likely to be
fifth or sixth hottest
year on record

LAURA MILLAN LOMBRANA
November 6

A CATASTROPHIC ACCEL-
ERATION in global warming
unleashed “climate chaos”
across the planet thisyear —a
signal that the window to act
is closing, the UN warned on
Sunday.

Global temperatures in
2022 are likely to end about
1.15Cabove the average in pre-
industrial times, making it the
fifth or sixth hottest year on
record, according to the provi-
sional State of the Global Cli-
mate Report 2022 produced by
the UN’s World Meteorological
Organization.High heatlevelsin
2022 were particularly worry-
ing as they happened under the
second consecutive year of La
Nifia conditions, which tend to
help keep temperatures low.

“Thelatest State of the Global
Climate report is a chronicle of
climate chaos,” UN Secretary
General Antonio Guterres said in
a statement as thousands of
diplomats and  leaders
descended on Egypt for the
opening session of the UN’s
annual climate summit, known
asCOP27.“Changeishappening
with catastrophic speed, devas-
tating lives and livelihoods on
every continent”

Concentrations of man-
made greenhouse gas emissions
responsible for warming the
planetwill continuetorisein the
atmosphere this year after
reaching record highs in 2021,
the report said. Climate change
hasled to disasters from floods
to heat and storms, causing
thousands of deaths, forcing
tens of thousands of people to
migrate and throwing millions
intoacute food insecurity.

Pakistan PM
offers to quit
if implicated
in Khan
shooting

=

KAMRAN HAIDER
November 6

PAKISTAN'S PRIME MINIS-
TER Shehbaz Sharif offered to
resign if there was any evi-
dence implicating him or his
interior ministerin the shoot-
ingwhich injured hisimmedi-
ate predecessor Imran Khan.
Sharif said in a press con-
ference in Lahore Saturday
thathewouldlose the right to
continue as the nation’s
Prime Minister if any evi-
dence against him is uncov-
ered. Khan had blamed
Sharif, Pakistan’s interior
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“People and communities
everywhere must be protected
from the immediate and ever-
growing risks of the climate
emergency, Guterres said.“We
must answer the planet’s dis-
tress signal with action —ambi-
tious, credible climate action.”

The UNis calling for govern-
mentleaders meetingin Egypt’s
coastal resort town of Sharm el-
Sheikh toagree toset up univer-
sal earlywarning systemswithin
five years to help protect the
planet’smostvulnerable people
from climate change-fueled
extreme weather events.

The WMQ’s provisional
reportrevealed that the melting
of ice over land and seas around
the world continued to acceler-
atein 2022, with the area cov-
ered by sea ice in Antarctica
reaching a record low in Febru-
ary this year, almost 1 million

square kilometers (247 million
acres) below the long-term
mean. The Arctic, by contrast,
sawamoderate summer forsea-
icemelt.In Switzerland,the total
volume of glacierice fell 6% this
year following low snowfall in
winter, dust coatings from
Sahara sand storms and an
exceptionally warm European
summer. The country’s volume
of glacier ice has fallen more
thanathird since 2001.
Themeltinghasledtosealev-

elsreachingrecordhighsthisyear,

with an increase of 10 millime-
ters (0.4 inches) in the past two
years alone.While that may not
sound significant, it represents
approximately 10% of the sea
level rise recorded since satellite
measurements beganin 1993,
indicatingthat processisacceler-
ating,the WMO report said.
Drought in East Africa also

Guangzhou warns of Covid-
spread risks as cases climb

CHINA'S SOUTHERN CITY of
Guangzhou reported 1,325
local Covid-19 cases for Satur-
day, compared with 746 a day
earlier,and officials warned of
risks of community spread in
some areas of the factory hub.
Most new infections were
found in the Haizhu district of
the Guangdong province capi-
tal, the municipal government
said at a briefing on Sunday.
Some residents in middle-
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and high-risk areas for Covid
had violated movement
restrictions, causing the virus
to spread to nearly districts,
officials said.
Earlier,residents in Haizhu
district were asked to avoid
leaving their homes until the
end of Monday, unless for PCR
tests or emergency medical
treatment, according to mea-
sures announced by the local
authorities. —BLOOMBERG
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2015 to 2022 likely to be the eight
warmest years on record: WMO

THE GLOBAL mean tem-
perature in 2022 is esti-
mated to be 1.15 degree
Celsius above the pre-indus-
trial (1850-1900) average,
likely making the eight
years from 2015 the
warmest on record, the
World Meteorological
Organisation said in a
report on Sunday.

The report titled " WMO
Provisional State of the
Global Climate 2022’
released at the 27th Confer-
ence of Parties to the
UNFCCC on Sunday stated
that the rate of sealevel rise
hasdoubled since 1993 and
has risen by nearly 10 mm
since January 2020 toanew
record high this year.

The past two-and-a-half
years account for 10% of
the overall rise in sea level

continued this year, with
below-average rainfall for the
fourth consecutivewet season,
making it the longest dry
streak in four decades. The
effects of the drought com-
bined with other shocks mean
18.4 million to 19.3 million
people are facing acute food
insecurity and more than 1.1
million people have been inter-
nally displaced in Somalia.
Over 3.5 million refugees in
the region have been affected

since satellite measure-
ments started nearly 30
years ago, the report stated.

The figures used in the
provisional 2022 report are
till the end of September
this year. The final version
will be issued next April.

"The global mean tem-
perature so far in 2022 has
been 1.15 degree Celsius
above the 1850-1900 aver-
age. If the current anomaly
continues to the end of the
year, the analysis would
place 2022 as either the
fifth or sixth warmest year
on record (from 1850), and
in each case marginally
warmer than 2021.

The eight years — 2015
to 2022 — are likely to be
the eight warmest years on
record,' the report read.

— PTI

by major cuts in food assis-
tance due to funding shortfalls
and the global increase in food
prices. Otherpartsof the planet
have seen devastating rainfall.
Record-breakingrainin Julyand
August in Pakistan was made
worse by climate change. The
weeks-long event flooded a
third of the country, caused at
least 1,700 deaths, displaced
about 7.9 million peopleandled
to about $30 billion in losses
and damages. —BLOOMBERG

Sunak offers
UK's allies
cause for
hope but Tory
dangers linger

BLOOMBERG
November 6

WITHOUT LIZ TRUSS'S eco-
nomic mess there would be no
UKPrime Minister Rishi Sunak.
But his inevitable focus on the
cleanup job has left allies won-
dering how he’ll handle inter-
national issues -- and whether
his pragmatist, pro-growth
instincts canbeat out the more
extreme voices in his party.

There may be an early indi-
cation at United Nations talks
onclimate change nextweekin
Egypt, and at the two-day
Group of 20 meeting in Indone-
sia starting November 15
focused on boosting the global
recovery from the pandemic.

Both are the type of
geopolitical set-piece where
real progress can be elusive,
and almost certainly impos-
sible if aworld leader opts for
a Trump-like stance. Accord-
ing to one diplomat, the
world wants Sunak to revert
to the steady, dependable,
perhaps boring British diplo-
macy that predates the
topsy-turvy Boris Johnson
years and hisill-fated succes-
sor, Truss.

It’s an approach that
ought to suit Sunak, Britain’s
youngest prime minister in
more than two centuries,
who came to politics via a
career in finance and an MBA
from Stanford in California. But
asalways in his post-Brexit Con-
servative Party, much depends
on the strength of resistance
from Tory hardliners.
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avaikad by them from tirme to time,
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CORPORATE OFFICE: Cerebrum IT Park B2 Building 5th floor, Kalyani Nagar, Pune, Maharashtra
411014./ Branch Office:- 2nd Floor, #203,0ffice No. 3A & 3B, Aditya Trade Centre, Above
Passport Office, Ameerpet, Hyderabad, Telangana, India Pin Code : 500038.
Demand Notice Under Section 13 (2) of Securitization and Reconstruction of Financial
Assets and Enforcement of Security Interest Act, 2002.

Undersigned being the Authorlzed officer of Mis Bala] Housing Finance Limited, hereby gives the following notice to the
Borroweer| s ) Co-Borrower] ) who hawve failed to discharge their liability 1.e. defaulted in the repayment af principal as well a5 the
interest and other charges accrued thare-on for Home lean(s)/Loan(s) against Property advanced o thern by Bajaj Housing Finance
Limited and as a consequence the loan(s) have become Mon Performing Assets. Accordingly, nobices were issued to them under
Section 13 {2) of Securitization and Reconstruction of FRnancial Assets and Enforcement of Security Interest Act, 2002 and rules
there-to, on their last known addresses, however the same hawe been returned un-served/undelivered, as such the Borrower{s)/Co-
Borroweer(s) are hereby intimabed/infarmed by way of this publication notice to clear their outskanding dues undsr the loan Facilities

Loan Account Mo./MName of the Borrowen|s)
Co-Borrower({s}/Guarantor(s) & Addresses

Address of the Secured fMortgaged
Immovable Asset [ Property to be enforced

Demand Motice Date
and Amount

EBranch : HYDERABAD
{ LAMN No. 400ZLT77742817 )

Director) (Borrower)

HYDERABAD, - 500010
2. UMESH KUMAR (Co-Barrower)

3. SHASHI SHARMA (Co-Borrower)
APARTMENT SHER GATE KING, KOTI,

1. VARDHMAAN INDUSTRIES (Through
its ProprietorfAuthorised Signatory/Managing

At: 5Y MO 133 MBN REDDY ESTATE PLASSEY
LAME OLD, BOWENPALLY, SECUMDERABAD

At H. MO 3 5 796 FLAT NO. 607 MAHAVEER
APARTMENT SHER GATE KING, KOTI,
HIMAYATHNAGAR, HYDERABAD, 500029
At: H. NO 3 5 796 FLAT MO. 607 MAHAVEER

HIMAYATHNAGAR, HYDERABAD, 500029

All that piece and parcel

BUILT UF AREA ADMEASLIRING

SOD0T

Moarth ;- Open bo sky, West - Corridar

of the MNon-
agricultural Property described as: FLAT NO 607
6TH FLOOR "MAHAVEER APARTMEMTS™ HAVING
1294 &0, FT,
TOGETHER WITH UNDIVIDED SHARE OF 29.50
SOUARE YARD PREMISIES BEARING MUNICIPAL Mo,
3-5- 04, KING KOTHI, HYDERABAD, TELANGAMNA-
. East o Open o sky, South;- Flat no, 604 ,

20th October 2022

Rs. 52,07,632/- (Rupees
Fifty Twwo Lac Seven
Thowsand Six Hundred
Thirty Twe Onily)

This step s being taken for substibsted service of notice, The above Borrowers andor Co-Bomrowers Guarantors) are advised to
rake the payments of cutstanding alomg with fubure interest within 60 days from the date of publication of this notice failling which
[without prejudice to any ather right remedy available with Baja) Housing Finance Limited) further steps for taking possession of
the Sacured Assets mortgaged property will be initiated as per the provisions of Sec. 13(4) of the Securitization and Reconstrsction
of Financial Assets and Enforcement aof Security Interest Act, 2002,
The parties named above are also advised not to alienate, creabe thind pary interest i the above mentianed properties. O which
Bajaj Housing Finamoe Limibed has the charge,

Date: 07/11/2022 Place:- HYDERABAD

Aul:l'mnzad Dfficer Bajaj Housing Finance Limited

PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF KLING ENTERPRISES INDIA LIMITED
RELEVANT PARTICULARS

—_

-7Name-of Corporate Debtor

Kling Enterprises tndia Limited

2.| Date of Incorporation Of Corporate Debtor

05 April 2007

3.| Authority Under Which Corporate Debtor Is
Incorporated / Registered

ROC, Hyderabad

4.| Corporate Identity No./Limited Liability
dentification No.of corporate debtor

U67120TG2007PLC053474

5.| Address of the Registered Office and Principal
Office (if any) of Corporate Debtor

Registered Office address :Door No: 6-3-787,
Flat No: 1003, Royal Pavilion Apartments, Block-A,
Ameerpet, Hyderabad -500016, Telangana.

6. Insolvency commencement date in respect of Corporate Debtor

04 November 2022 (NCLT, Hyderabad Bench passed order dated
27 Qctober 2022, CP (IB) No. 102/HDB/2022 under Section 10 of
BC, 2016. Order uploaded on 04 November 2022)

7.| Estimated date of closure of insalvency resolution proces

03 May 2023

8.| Name and registration number of the
insolvency professional acting as inte
resolution professional

Bathina Venka Reddy

rim| 1BBI/IPA-002/IPN00645/2018-2019/12032

9.| Address and e-mail of the interim resolution
professional, as registered with the Board

Sri Venkateswara Nilayam, Plot No. 10, 2nd Floor,
Krishnapuram, Road No.10, Banjara Hils,
Hyderabad 500034, Telangana.
bvrcs123@gmail.com

10| Address and e-mail to be used for
correspondence with the interim
resolution Professional

Sri Venkateswara Nilayam, Plot No. 10, 2nd Floor, Krishnapuram
Road No.10, Banjara Hills, Hyderabad 500034, Telangana
cirp.King@gmail.com

11] Last date for submission of claims

18 November 2022

12| Classes of creditors, if any, under clause (b] NIL

of sub-section (6A) of section 21, ascertai
by the interim resolution professional

ned

13| Names of Insolvency Professionals
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

Not Applicable

14/ (a) Relevant Forms and

(b) Details of authorized representatives are available:

Web link: https://www.ibbi.gov.infhome/downloads
Physical Address:

Corporate Debtor Address: Door No: 6-3-787, Flat No: 100
Royal Pavilion Apartments, Block-A,Ameerpet,

Hyderabad -500016, Telangana.

IRP address: Sri Venkateswara Nilayam, Plot No. 10,

2nd Floor, Krishnapuram, Road No.10, Banjara Hills,
Hyderabad 500034, Telangana

Notice is hereby given that the Hon'ble National Company Law Tribunal, Hyderabad Bench has ordere
the commencement of a Corporate Insolvency Resolution Process of the Kling Enterprises India Limite
on 04 November 2022 (NCLT, Hyderabad Bench passed order dated 27 October 2022, CP (IB) No

102/HDB/2022 under Section 10 of IBC, 2016.

Order uploaded on 04 November 2022).

The creditors of Kling Enterprises India Limited,are hereby called upon to submit their claims with proof o
or before 18 November 2022 to the interim resolution professional at the address mentioned agains

entryNo. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors ma
submit the claims with proofin person, by post or by electronic means.

A financial creditor belonging to a class,as listed against the entry No. 12, shall indicate its choice
authorised representative from among the three insolvency professionals listed against entry No.13 to a
as authorised representative of the class in Form CA.

Submission of false or misleading proofs of cla

im shall attract penalties.

Date: 07th November 2022
Place: Hyderabad

Bathina Venka Redd

Interim Resolution Profession

Reg.No. IBBI/IPA-002/IPN00645/2018-2019/1203
AFAis Valid upto 27 October 2023

|({Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

ABHIJEET TOLL ROAD (KARNATAKA) LIMITED

(Under Regqulation 36A (1) of the

Insolvency and Bankruptcy Board of India

1.| Name of the Corporate Debtor |

RELEVAN
along with PAN/CIN/LLP No.

T PARTICULARS

Abhijeet Toll Road (Karnataka) Limited
CIN: 45400WB2011PLC162615

(2.| Address of the registered office

Fe-83, Sector-lll Salt Lake City, Geound Floar,
Kolkata Wb 7001086 In

4| Dietails of place where majority

3| URL of website

of figed assels are located

Plat No. 46, forming part of Survey Nos, 3324,

As Per information available with the RP
cD dnes not h.a-.fe the mahsue

J34A and 3384, Village - Zaap, Taluka-Sudhagad,
Sub-District - Pali, District - Raigadh, Maharastra

{5.| Installed capacity of main

products/ services

To undertake Development, construchon,
operation and maintenance of a project
pertaining o the construction of 2 lane 76.22
KM siretch road between Chikkanayakanahalli
Tiplur-Hasan on State Highway-68 in the

state of Karnataka under the "Build-
Operate-Transfer” (BOT) basis,

(6| Cluanfity and value of main

products/ semvices sold in last
financial year

Company is nol working from many years.

1| Number of employees! workmen

Mil

|& | Further details including last

available financial statements
(with schedules) of two years,
lists of creditors, relevan! dates
for subsequent events of the
process are available at

The Last available financial statements with
schedisle of two years can be oblained by
writing mail on mattaassociates@gmail.com

9. Elgibifity for resolubion applicants

under section 25(2h) of the
Code i3 available at

Details can be sought by emailing o Resalution
Professional al mattaassociates@gmall.com

(10 Last date for receipt of expression

of inferest

15-11-2022

(11| Date of issue of provisional list of

prospective resolution applicants

22-11-2022
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Transmmllln I'mr
Transforming Lives

Extract of the Financial Results for the quarter and half year ended 30 September 2022

Consolidatad

Standalone

e e e R

P

Amrit Mar'mtsa.v

(T in Crore)

112, Last date for submission of

objections to provisional list

24-11-2022

:13 Process email |d ko S.ul}mt EO

L1

Diate : 0517 2022
Place: Mew Delhi

Resolution Professional for Abhijged Toll Road (Karmataka) Limifed
Registration No.: |BBIIPA-DO1IP-PO0223 2047-18/10422
Add.: 308 RG Trade Tower, plot no B-7, Netaji Subhash Place, Pitampura-110034,

mattaassociates@gmail.com
' CA Anil Matta

PUBLIC NOTICE

This notice is issued on behalf of Atomberg Technologies Pvt. Ltd., having
its corporate office at Bus Stop, 247 Park, Lal Bahadur Shastri Rd, Gandhi
Nagar, 13" Floor, Hindustan C, Mumbai —
is the registered proprietor of the copyright subsisting in the design of the
Atomberg Renesa Ceiling Fan bearing design registration no. 309694 in
class 23-04 which is reproduced herein-below (“Atomberg Renesa Ceiling

Fan”), which registration is vali

our client has the exclusive right to use and/or reproduce the shape and

configuration of the Atomberg Re

or obvious imitation thereof, without our client’s prior consent or license,
would amount to piracy / infringement of our client’s said registered design
under the provisions of The Designs Act, 2000.

Registered design bearing no. 309694 in class 23-04

400079 (“our client”). Our client

d and subsisting. By virtue of the same,

nesa Ceiling Fan and use of any fraudulent

minister Rana Sanaullah,and
prominent generals for the
shooting thatlefthimwithan

Quarter ended Half Year ended
30.09.2022 | 30.00.2021 | 30.09.2022 | 30.0:9.2021 3 g 2 L
[Lln audlted] 1'Lln-aud|ledr LL.In wdlte-d'l rLIn audrtedj 1Audrted| 4

Particulars

injured leg on Thursday while ! :
] . 5 Y | 1 | TotalIncome from Operations 1119042 | 1047200 | 22207.30 | 2075738 | 4233587 H.HHQ.H 1EI,51.41.'.I‘=1 2251788 | 2090635 | 4269780 Photographs of Atomberg Renesa Ceiling Fan
leading a march toward the 2 | NetProfitbefare Excaptional lterns and Tax (including Reguiatory Deferral | 403373 | 3,867 0168 | 816245 | 1604531 | 405972 | 39830 | 3 834631 | 1628031
capital Islamabad to demand Account Balances (netoftax)) - 1N ST &a . WA i Sl s et s
an early national election that |3 | Nel Profit before Tax (afler exceptional ilems) (including Regulatory | 403373 | 386720 | 830188 | 1133173 | 1980482 | 405872 | 396630 | 839096 | 1436028 | 19.609.54
isn't due untll latel‘ next year. | Deferral Account Balances [ng[nf [,g;.;]]
« . . :
Irequest the ChiefJustice 4| NetProfitafter Tax for the period 365104 | 333827 | 741690 | 042368 | 1700376 | 385016 | 337638 | 745135 | 937466 | 16.824.07
of Pakistan to constitute a full |5 | Total Comprehensive Income comprising net Profit after Tax and Other | 370481 | 344476 | 7495095 | 973590 | 1736460 | 379409 | 348287 | 753063 | 968689 | 17,115.21
court commission for the best | Comprehensive Income . . , "
interest of the nation. sake of : : - Can|der|_ng our client’s des_lgn of the At_or_nberg Renesa Ceiling Fan
1nte L . & | PaidupEquity Share Capital {Face value of share  $10/-each) 67545 | GOTS45 | BO7545 | 607545 | BO7545 | 697545 | 607545 | 6OTS45 | 697545 | BO7545 with the its unique features is new and original, the same has become
justice,and to end this mess, |7 | Resarves(exduding Revaluation Reserve) as shown inthe Batanca sheet | 7510250 | 7024665 | 7510259 | 70246585 | 69.176.12 | 7523283 | 70,509.35 | 75.232.83 | 70,599.35 | 69.271.68 extremely popular thereby acquiring tremendous goodwill and reputation.
said Sharif. “If the Supreme N _ The Atomberg Renesa Ceiling Fan is one of the largest selling fans of our
. ot after thi B | Securites Premium Account T34 | TEMAS | THMA3 | TAMAI | TAMAI| 78343 | TAMAI | TEM43 | THAMA] | TEMAD client. In view of such popularity gained by our client's Atomberg Renesa
Cl?lurt rem]a]J];IS qUIetac'lfert IS, | 9 | Metworh g207804 | 7722210 | 8207804 | TT22240 | 7E.A51.57 | 8220828 | TT.5T480 | 8220828 | 7757480 | 76.247.12 Ceiling Fan, it has come to our client’s attention that several unscrupulous
thenitwill be a great damage : persons / dealers / firms / companies / manufacturers / traders / marketers,
t0 this countr ”g g | 10 TntaIEI:Irr.I:HI.III'Ig.S 130,575.06 (13501205 (13057506 (13501205 |134 66577 | 130,575.096 | 13501205 13057596 (13501205 |134.665.2T with an ulterior motive to earn wrongful gains and/or cheat and/or mislead
Lry. i | 11 | DebtEquity Ratio 1.59 1.75 1.59 1.75 o i f 1.59 1.74 1.50 1.74 177 consumers, are manufacturing and/or trading in and/or dealing in and/or
Meanwhile, the march will 12 | Eamings per equity share including movement in Requlatory Deferral 595 479 10.63 1351 94 51 593 4,84 1068 13,44 2412 selling fraudulent or obvious or slavish imitation of the shape, configuration,
restart from Tuesday, Khan unt Balances (Face value of ¥ 100- eachl Basic and Diluted (in : ' : : ' ; i ; design resembling our client's Atomberg Renesa Ceiling Fan thereby
Acco ) ) uted (in¥) A A - . :
said in a media briefine on _ : : : infringing / pirating our client’s registered design of the Atomberg Renesa
) g g 13 | Eamings per equity share excluding movement in Reguiatory Deferral §.20 527 10.57 13.2% 25,25 5.28 533 1082 13.19 24 BE Ceiling Fan bearing design registration n0.309694 in class 23-04.
Sunday, adding that he will Account Balances (Face value of T10/-each): Basic and Diluted (in 7) This is to notify and bring to the attention of all dealers, customers
not be leading it. 14 | Bonds Redemption Ressrve 496270 | 652526 | 496270 | 652506 | 553280 | 496270 | 652526 | 406270 | 652528 | 553280 consumers and public at large, to exercise caution in engaging with /
The former prime minis- ' ' purchasing from such unscrupulous persons / dealers / firms / companies /
ter also called For removin | t DENSEHEE.CWE[EQE 0 ; £.18 1.12 2.08 138 1581 2.21 1.13 2.08 157 181 manufacturers / traders / marketers any such infringing goods. Any dealer
g 16 | Interast Service Coverage Ratio 4.22 4,28 444 4 66 461 4.29 4.46 453 4.83 4.70 / customer / consumer / firm / company doing so, shall do so at their own

the accused in the shooting
incident from their roles
before the court commission
starts the inquiry.

The government formed a Place : Gurugram Sa- action against such person/s, their proprietors, partners, servants, dealers,
panel of legal and constitu- Date : 05 November 2022 Dlrefznﬂra;iiﬁ; distributors, stockists and/or retailers, as it deems fit.
tional experts to investigate POWE PORA : Dated this 07" day of November, 2022
the clairrl)is and will tgake qﬁﬂg R GRID COR TION OF INDIA LIMITED S For Atomberg Technologies Pvt. Ltd.
t inst Kh d hi Sl POWERGRID (A Government of India Enterprise) a o o @ Through its Attorneys
aclion agalf}fs h an an 1::_ k3 Registered Office: B-9, Qutab Institutional Area, Katwaria Saral, New Delhi-110 016 Legasis Partners
colleagues 1 oSse are no Corporate Office: "Saudamini®, Plol Mo, 2. Sector-29, Gurugram-122001, (Harvana) 10th Floor, Office No. 106-107,
AMaharatna PSU | ¢, L401010L1989G0I038121 www.powergrid.in Jolly Maker Chambers-I,

true,according to a statement
from Sharif’s office.
—BLOOMBERG

f'inanci&.. ep’ .in

Modes: 1. The above is an extract of the detailed format of guarter and half vear ended Consolidated and Standalone Financial Results filed with the Stock Exchanges under Regulations 33 and 52 of the SEBI (Listing Obligations
and Disclosure Requiremenizs) Regulations, 2015, The full format of the guarter and half vear ended Consolidated and Standalone Financial Results is available on the knvestor Relations section of our website
hitips s, powe ricl.in and under Corporates Section of BSE Limitad & Natianal Slock Exchange of India Limited at hitps:ifwaw_beeindia.com and hitps:/fwww.ngaindia.com respactivaly.

For and on behall of POWER GRID CORPORATION OF INDIALTD.,

2. Pravious perio

s figures have been regrouped/rearanged whersver considersd necessary

Important Notice: Mambers are requestad to register/update their e-mail |D with company/Depository participants/company’s ragistrar & Transfar Agent (KFINTECH)
which will be used for sending official document through e-mail in future.

0o ©

risk and peril.

If anyone is found to be unauthorizedly carrying on business and/or trading
and/or dealing and/or selling fans which are a fraudulent or obvious or
slavish imitation of the shape, configuration, design resembling our client’s
Atomberg Renesa Ceiling Fan, then our client shall take appropriate legal

225, Nariman Point, Mumbai
Maharashtra, India.

- 400021,

Q . . HYDERABAD
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Suryaamba Spinning Mills Limited

CIN: L18100TG2007PLC053831

Reg. office: 1 st Floor, Suryatowers, 105, S P Road, Secunderabad TG 500 003 Corporate Office: A-101, Kanha Apartment, 128, Chhaoni, Katol Road,

Nagpur 440 013, MH.

Tel. No.: 040 27813360, 0712-2591072  E-mail: samba.ngp@gmail.com, Website: www.suryaamba.com
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FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF TtiEi CREDITORS OF KLING ENTERPRISES INDIA LIMITED

RELEVANT PARTICULARS

Name of corporate debtor

Kling Enterprises India Limited

2. | Date of incorporation of corporate | 05 April 2007
debtor 7
3. | Authority under which corporate | ROC, Hyderabad
debtor is incorporated / registered
4. | Corporate Identity No. / Limited | U67120TG2007PLC053474
Liability—Tdentification—No. of
corporate debtor -
5. | Address of the registered office | Registered Office address :
and principal office (if any) of | Door No: 6-3-787, Flat No: 1003, Royal Pavilion
corporate debtor Apartments, Block-A, Ameerpet, Hyderabad -500016,
N Telangana.
6. | Insolvency commencement date in | 04 November 2022 (NCLT, Hyderabad Bench passed
respect of corporate debtor order dated 27 October 2022, CP (IB) No. 102/HDB/2022
under Section 10 of IBC, 2016. Order uploaded on 04
- November 2022)
7. | Estimated date of closure of | 03 May 2023
insolvency resolution process o
8. | Name and registration number of | Bathina Venka Reddy
the insolvency professional acting | IBBI/IPA-002/IPN00645/2018-2019/12032
as interim resolution professional
9. | Address and e-mail of the interim | Sri Venkateswara Nilayam, Plot No. 10, 2nd Floor,
resolution professional, as | Krishnapuram, Road No.10, Banjara Hills, Hyderabad —
registered with the Board 500034, Telangana
bvres123@gmail.com
10. | Address and e-mail to be used for | Sri  Venkateswara Nilayam, Plot No. 10, 2nd Floor,
correspondence with the interim | Krishnapuram, Road No.10, Banjara Hills, Hyderabad -
resolution professional 500034, Telangana
cirp.kling@gmail.com
11. | Last date for submission of claims | 18 November 2022
12. | Classes of creditors, if any, under | NIL
clause (b) of sub-scction (6A) of
section 21, ascertained by the
interim resolution professional - B
13. | Names of Insolvency | Not Applicable
Professionals identified to act as
Authorised ~ Representative  of
creditors in a class (Threec names
for each class) -
14. (a) Relevant Forms and Web link: https://www.ibbi.gov.in/home/downloads

authorized
are

(b) Details  of
representatives
available at:

Physical Address:

Corporate Debtor Address: Door No: 6-3-787, Flat No:
1003, Royal Pavilion Apartments, Block-A, Ameerpet,
Hyderabad -500016, Telangana.

IRP address: Sri Venkateswara Nilayam, Plot No. 10, 2nd
Floor, Krishnapuram, Road No.10, Banjara Hills,
Hyderabad — 500034, Telangana

Notice is hereby given that the Hon’ble National Company Law Tribunal, Hyderabad Bench
has ordered the commencement of a Corporate Insolvency Resolution Process of the Kling

IP-N00645/
2018-19/12032




dated 27 October 2022, CP (113) No. 102/HDB/2022 under Section 10 of IBC, 2016. Order
uploaded on 04 November 2022).

The creditors of Kling Enterprises India Limited, are hereby called upon to submit their
claims with proof on or before 18 November 2022 to the interim resolution professional at the
address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed

against entry No.13 to act as authorised representative of the class in Form CA.

Submission of false or misleading proofs of claim shall attract pena Ities.

Bathina Venka Reddy
// X; 0’4\\ Interim Resolution Professional
Date: 07 November 2022 /3 s /ﬁ e \ch No. IBBI/IPA-002/IPN00645/2018-2019/12032
Place: Hyderabad '/ BBI / 1PA-002)\ 5 |\ AFA is Valid upto 27 October 2023.
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